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1, B=7-96 - Heard shri T, Rath learned counsel %é
it

for the applicant, The prayer in this petition

is to step-up the pay of the applicant at @Y e@é“/ﬁ) |

par with Mr, Sayed Salia w.e,f, Decemoer, 1992, @/
Mr. Sayed Salia is working as Supe rintendent ﬂ
Central Stamp Depot, Bhuvbaneswar, The

e

applicant was prauoted to the postal Services

Group 'B' Cadre in the year 1992, The case
of Shri Tg.Rath is that in the seniority

list in the cadre of Inspector of post

Offices and Inspector of Railway Mail

Service, the applicant is senior to Mr, Sayed <@/)

Salia inasmuch as the applicant is at oi, Zg\')ﬁ(’ @M‘\Ck
No,393 and Mr, Sayed Salia has pbeen placed

at Si1.NO0,549. Subsequently, in the All India
seniority list of postal Services Group 3
published on 1,1.1995 to which ooth the

applicant and Shri Sayed Salia were promoted,

the ap: licant is showvn at Sl.No.571 and
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shri Salia has been shovn at SL;No."674. Under

these circumstances,

pay of the applicant at par with Shri Salia

is pﬁayed £ or 1ntherellef. shri B,K,Bal

~ appears on pbehalf of the Respondents Director
General of postal Services and filg his wemo
E of appearance, ‘

When asked about the representation
for correcting this alleged pay differen¢ial
Shri T, Rath brings to the notice of the Court,

a representation dated 27-11-1995 filed be fore

Shri Rath states that this representation has
not peen disposed Qf so far, CPMGy Orissa

. Circle,Bhubaneswar is impleaded as Respondent
No,2, It is necessary especially'in cases

of this type that the departmental femedies

| should be initially exhausted before the
application can be entertained. I therefore,

; direct the CpMG,Orissa Circle,Bhubaneswar,

, Res ‘

E dated

v from the date of receipt of a copy of this

27-11,1998 within a pericd of four week

Order. The order tdoe passed by the Resp ndent

iNo.z €hall be a reasoned and speaking order
s

rand copy Of the order shall be comumunicated to

¢ the applicant., Thus,
x,

the OA is accordingly

the CPMG,0Orissa Circle, Bhubaneswar on 28=-11-95}

>

pondent NO,2 to dispose of the representatiq

dlsyosed of, Copy ©of this order topoe handed ovelr
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‘to the rival counsels, l\cv\,w(mw),f)vw .
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